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PI ecUcal FaeIJltleo to 8ernale ., 
BallwaJ EmploJ_ 

1115. ShrI Baideo Slqb: Will the 
Minater of BaIlwaJS be pleued to 
atate: 

(a) whether it is fact that under 
the present rules. servants of Railway 
employees are allowed to get free 
medIcal treatment in Railway Boa-
pltals but thiI facility is not· allowed 
to ,their old parents as In C.G.H.S. 
except the widowed mother; and 

I b) If so, whether Government are 
considering to extend thil benefit to 
them? 

The MlDlster of Slate ID tile M ...... 
trJ of BalI".Js (Dr. Ram Sabllac 
Slneh): (a) Yes. Private servants of 
railway employees. who are covered 
by the relevant pus rules, are eligi-
ble for medical facilities limited only 
to outdoor treatment In railway hos-
pitals. 

(b) No. 
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Import of Co.eta UId SlUr. 

un. SIlrbaatI Reaalla BaJ: Wilt. 
Ihe Minister '" C-_ be pleued· 
to atate: 

(a) whether It Is • fact that tbe' 
restrictions Imposed on the imporl of 
certain types of cotton and Silk have' 
affected the textile industry; and 

(b) If so, to what extent? 

The DepatJ MID ....... ID tile MID .. -
trJ of Commerce (Shn 81lat1 
QaresbI): (a) 'nIe restrictions on the· 
types of cotton and silk to be impor-
ted have not a/rected the textile In-
dustry. 

(b) Doe. not arise. 

IDd.... EDrtneerinl Cooaultaata 
for IIoIIaro Steel Project 

1138, 81lr1 M. Bampue: 
8hrI P. C. Boro.la: 

Will the Minister of Jroo and Steel 
be pleased to refer to the reply rive", 
to Short Notice Question No. 7 on the 
8th December, 1965 and state: 

(a) whether Government have since' 
arrived at a decision to associate morc 
stoel and engln .... rinll conSUltants from 
wi,thin the country with the Bokaro 
Steel Plant Projoct; and 

(b) if 80, Government's decision in 
the matter and the Soviet collabora-
\or's view in thil: regard'? 

The MlaWer of II.... and 8teel 
(Sbn T, N. 81q1l): (a) and (b), A. 
hal already been stated in reply to 
Short Notice Question No.7 In the 
Lok Sabha on the 8th Doeember, 11105, 




